Title: Regarding the notice given to the staff of the Parliamentary Party Offices to vacate their residential quarters by October, 2000.

SHRI PRIYA RANJAN DASMUNSI (RAIGANJ): Sir, today being the last Friday of the Session, | would like to bring
to the notice of the House an important matter. | will not take much time as it is a very small matter on which the
Government also will agree with me.

The staff of the Parliamentary Party offices of the BJP, the Congress as well as other Parties, who are working
continuously for the democratic functioning of their respective Parties, have been served notices to vacate their
residential quarters by October. When | raised this issue in the Parliament, the hon. Minister, Shri Jag Mohan,
assured that nothing of this sort will happen. The Minister assured us that he would look into the matter. However,
a further notice has now come saying that they have to vacate the quarters by 22" August. | again wrote a letter to
Shri Jag Mohan reminding him of the assurance given by him on the floor of the House. | also personally sought
appointment with him about sixteen times and every time | reminded him about it but there is not even an
acknowledgement from the Minister. | understand that the staff working in the BJP office is also part of it but they
are seeking relief from Shri Advani. They are thinking that the staff who have worked for more than 18 or 20 years
will go back once the Parliament Session is over. So, they will be on the streets.

| demand that Shri Jag Mohan must fulfil the assurance given by him on the floor of the House and do not ask these
persons to vacate, otherwise, how will we function?...(Interruptions) Mr. Deputy-Speaker, Sir, kindly bear with me.
How will we function in the Parliament if our staff is on the streets? This is not correct....(Interruptions)

SHRI PRIYA RANJAN DASMUNSI : Kindly ask the Government to respond. This is a very serious matter. | had also
brought it to the notice of the Minister of Parliamentary Affairs a number of times. This is what is
happening....(Interruptions)

SHRI MADHAVRAO SCINDIA : Sir, an assurance has been given on the floor of the House. Since there is a
deadline, the Minister will have to respond....(Interruptions)

=t g W@ (pad I@vT wew) o AEE @ Sf, 77 @ga HRgw Amen 21 8€)( =aaE) SHRI PRIYA RANJAN DASMUNSI : Sir,
the hon. Minister is not above Parliament.

SHRI PRAMOD MAHAJAN: Nobody is above Parliament....(/nterruptions)
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